
3 3 Governors (Emolumenfs, JULY 27, 1982 . BAC ReJ>. 
AU.owance and Privileges) Bill 

[Shri G. M. Banatwalla] 

Hou e after giving th•;! powers to the Pre ·i
de.nt will b� h lpless a silent nectator. 
This, l submit, is not a demu .. ,ti.; way 
of dealing witb the thing. 

My amendme.nts are there. I Jo not 
say that you fix up the rate and , he quan
tum here and now itself. I :an u ·dcrstand 
the practical difficultiec:;. My :im 'nd • ts 
are there to say that the • xact r t 
the tiuantum can be fixed by rules nnd 
the rules can be placed on the T,1blc of 
the Hou e and, thc.n, we can deal with it 
according to the rules that we have for 
tr. n '.lcting our busines . 

Th.:cre is a word in the .Mcnwrandum 
r�sarding Delegated Legi lation and it i 
m..:ntione.d there th t the legislntion that is 
delegated is of an extra-ordinary n:Hure. 
It is mentioned there in a corner.� 1 h 
whol� thing ha b�en tried to be e,plaim�d 
away b'y saying that thou��h it i extra
ordinary it is in.hcrent in the 11t1ttPI! of 
things. What doe it mean by "inhere'lt 
in the nature of things?" This is 111y rn,,in 
objection to the whole Bill. 

18 hrs. 

Chuse 4 is about the leave allowances. 

Then again there arc Clauses nhotlt Con
veyance allowances also :rncl ,�bou the 
number of motor vehicles ·.:.'.tc., th t the 

Governor can tJ.Se. Tb�e also will be de-
terminated by order-the number of i
cles that the Governor will u e. Le{ ,im 
use thousands of v,ehicle . I do not di&pute

that. Bat that again will be fixed by an 
order! 

MR. DEPUTY SPEAKER: Ar.; you 
concluding? 

SHRI G. M. BANA1WA LA: J have . 
everal amendm nl to explail'l. 

MR. DEP TY PFAKER: Y�11 can 
continue tomorrow. 

18.01 hrs. 

BUSINE ADVISOR 

THJRTY-THIRD R 1 

THE MINISTER OF PARLlA l 
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRl BH1HMA 1'i '\RA.lN 
SINGH): Sir, with your permi sion I beg 
to present the Thirty-third Report of the 
Business Advisory ommittee. 

18.02 hrs. 

Th,· Lak Sabha then adjoumed ti1l Ele

ven of the Clock 011 Wednesday, J11/y Z81 

1982/Srarann 6, 1904 (Saka).


